
BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL 
PRINCIPAL BENCH, NEW DELHI  

O.A. NO. 595 OF 2022 
(I.A. NO. 4/2024, I.A. NO. 7/2024) 

IN THE MATTER OF:  
 
SARITA SINGH         …APPLICANTS 

VERSUS 
STATE OF U.P.        …RESPONDENTS 
 
 

INDEX 
 

 
SR. NO. 

 
PARTICULARS 

 

 
PG. No. 

 
1. 

 
SHORT AFFIDAVIT FILED BY THE DISTRICT MAGISTRATE, MEERUT, 
UTTAR PRADESH IN COMPLIANCE OF THE ORDER DATED 04.09.2024. 

 

 
2. 

 
ANNEXURE 1: 
TRUE COPY OF PHOTOGRAPHS OF THE CLEARANCE OF THE 
ENROCHMENT  

 

 
3.  

 
ANNEXURE 2: 
TRUE COPY OF THE AFFIDAVIT GIVEN BY THE BENGALI COMMUNITY 

 

 
 

FILED THROUGH: - 
 
 
 

BHANWAR PAL SINGH JADON  
STANDING COUNSEL STATE OF U.P. 

NATIONAL GREEN TRIBUNAL  
121, NEW LAWYERS CHAMBER, SUPREME COURT OF INDIA  

BHANWAR09JADON@GMAIL.COM 
9312548758  
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